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with a doubtful decrease in subsidy 
burden on the xchequ r? 

THE MINISTER OF OMMERCE 
AND OF THE DEPARTMENT ~ OF 
SUPPLY (SHRI VISHWANATH PRA. 
TAP SINGH): (a) and (b). India bas 
~n allocated a quota of 6.50 lakh 
tonnes of white sugar for xport in 
1983 by the International Sugar Asso· 
ciation. The modalities of xport would 
depend on the international price pr~ 
vailing at the time Of !'!xports. 

(c) As a member of the Internation-
al Sugar Organisation, onr export 
quota is d termined with reference to 
OUr export performanc in the best 
two of the three pc ceding years. In 
the long run, therefore, it would b 
desirable to export su ar. 

World Bank' pecia) Action 
Pro,ramme 

*299. SHE·! D. N. PUTTE GOWDA: 

SHRI H. N. NAN.JE GOWDA : 

Will the Minister of ~'INANCE be 
pleased to state: 

(a)' whether the World Bank has re-
cently approved a new "Special Action 
Programme' to speed up loans to deve-
loping countries; and 

(b) if so how far the r.ew scheme 
would be helpful to the country? 

THE MIN1STER OF FINANCE 
(SHRI PRANAB MUKHER.JEE): (a) 
Yes, Sir. The World Bank has approv-
ed on the 22nd February, 1983 a pro· 
gramme of special assi$bmce to memo 
ber countries coverin~ its fiscal years 
1983 and 1984. 

(b) wherever it is possible to do so 
within the structure of a particular 
project, We will try to take advantage 
of the measures proposed under this 
programme. 
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*300. SH.RI EDUARDO FALElRO: 
Will tb Minister f TO 
CIVIL AVIATION b 

(a) whether ther a plan to ex-
pand the facilitie at th Goa Airport ; 
and 

(b) if so pro r 
regard and details th 

in thi 

THE MINISTER 0 STATE I 
THE MINISTRY 0 TOURISM AND 
CIVIL AVIATION (SHR KHURSHEED 
ALAM KHAN) (a) and (b). i) Corl ~­

truction of a new t rminal building 
compl x and extension 0 h apron is 
jn progress at a total stimated 0 t of 
Rs. 1.61 crores. The construction is I 

ex ected to be compLt~d b. the end 
of Septembr 1983. 

(ii) During the Sixth Five Y ar 
Plan, it is proposed to provide V ry 
High Frequency Omni R n.'!e (VOR) 
facility at nabolim (Goa) airport at 
an estimated cost of Rs. 15. 0 lakhc:-. 
The selection of site i jn progre sand 
the VO,R. facility is Jjk 1y to be pro· 
vided by the year 1985. 

(iii) The installation of 3-Bar Visual 
Approach Slope Indicator System at a 
cost of Rs. 6.18 lakhs has b en com-

pI ted and this facility j to be ir 
calibrated during April, IJ83. In addi· 
tion the installation of apron edge, 
apron flood and taxiway lighting at a 
cost of Rs. 3.44 lakhs is expected to be 
completed within two months. 

Agreement with Belgian Firm~. ale 
of carpet backiDg cloth 

*301. SHRI A. NEELALOHITHA-
DASAN NADAR: Will the Minister of 
COMMERCE be pleased to state: 

(a) whether Governm nt's attenti9D 
has been drawn to th strong criticism 
of leng term agreement between th 
National Jute Manufacturers Corpo~ 

ration and a Belgian finn, Delca Inter~ · 
national regarding excluc:!lv sale of 
carpet backing cloth in EU1'opean mar· 
kets; and 




